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Houge Uonstruction Scheme formulated
by Rajasthan Housing Board

2130 SHRI MADHU LIMAYE: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether 1t is a fact that several
house construction schemes  were
formulated by Rajasthan Housing
Board and other Housing Boards
under which 20 per cent of the cost
of houses was to be deposited by the
employees as deposit money and the
Central Government was to make
houge-building advancep to enable
the employees to build their houses:
and

(b) whether the Housing advances
have since been stopped and have not
been resumed as yet?

THE MINISTER OF STATE 1N THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
WORKS ANp HOUSING (SHRI OM

SRAVANA 21, 1888 (SAKA)
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MEHTA): (a) and (b). The Ministry
of Works & Housing do not give any
loan to the State Govermrment emplo-
yees for the construction of their
houses. In respect of Central Govern-
ment employees, due to shortage of
funds a ban was imposed in August,
1973 on the grant of House-building
Advance to them. Although the ban
was lifted in April 1974, priority is
given to commitments already enfered
imto and disposal of applications pend-
ing at the time of imosition of the
ban. It has not yet been decided to
invite fresh applications.

Import of Fertilizers

2131. SHRI S. A MURUGANAN-
THAM: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the names of the countries with
which the agreements have been made
to import fertilizers during the current
year and the quantity expected to be
received from each country;

(b) whether the difference between
the estimated indigenous production
and the targeted consumption is expec-
ted to be met fully by the imports;
and

(¢) if not, the alternative steps
proposed to be taken to meet the
requirements?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) The names of the countries with
which agreements have bene made
during the current yeau and the quan-
tity of fertilisers, in terms of nutrients,
2oxpected to be received against them
are Actailed below:
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In ‘000 tonines)

C""mf.mr Cutrent years.
N P K (Total NPK)
Romania . . 20 8o — 20 8o
Poandk . . . 7064 N
GDR. 9% 00 9600
Bulgana . 13 8o 13 80
U.S.S.R. 86 20 22:57 108 77
Yugoslavia , . 5 6o 3 8o 4-00 13 40
North Korea . . . 4 60 4 60
anceL 5 oo 5 o0 5 o0 15 o
Holland 16 79 16 7
West Germany 27 45 13 90 26 90 68 25
Italy 56 39 215 58 54
Belgium 7 20 7 20
Norway 6 B1 6 Bx
US.A. 52 26 133 56 185-82
Japan . 107 60 107 70
Kuwant 63 25 63 25
Congo 43 20 43 20
Canada “ 225 00 225 00
TorTAL :- 544 49 158 41 422 67 1125 57
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market, actua]l imports during the
current year are expected to fall short ufw

of the targeted levels, leaving a gap
between requirements and availability.

(c) The Government is making an
all-out effort to gtep up domestic pro-
duction, Efforts are alsy being made
to exploit to the maximum extent
possible the organic manurial resources
in the country, and tp educate the
farmers on the efficient use of the
available chemical fertilisers.
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